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constant touch with the State Government
and whatever proposals are brought to the
Central Government , we do our best io help
them to achieve this targets. {/nterruptions)

MR. SPEAKER: It is ungentlemently to
keep on saying like this.

SHRI JAGMEET SINGH BRAR : Sir, a
large number ot foreign tounsts. when they
cater the courary. The sasic eourtesy and
oo wiHi which 1s required at the interna-
tional airpont is lacking here. Will the
Minister cnordinats and take soma st2ps in
this direction alse?

Secondly, Sir, the J. & K tourists inflow
is almost negligible. There is no point of
foreign tourists goirg there at this junctuie
and the inflowm of tourists has ncreasedin
Himachal Pradesh Specially in Manali and
Simla. and there is a lot of water shortage
and there are no proper facilites given by the
Tourist Department of the Centre and the
State Tourism Depatment. Will the Minister
also try to improve these things?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATION AND
TOURISM (DEPARTMENT OF TOURISM)
(SHRIMAT! SUKHBUNS KAUR ) : We are
aware of both parts of the question. Regard-
ing the airports, we have had a series of
meetings with the Home Ministry with the
Ministry of Finance, the Customs and Immi-
gration, and this is our constant endeavour
to ensure that the tourists are no! harassed
and immigration and customs is made easy
for them.

Secondly. there are a certain number of
foreign tourists visiting Jammu and Kash-
mir, not as many as we would want, but it is
lure that in Manali and Kulu there is a
problem and we have formed a Committee
in coordination with the Himachal Pradesh
Giovernment to overcome this difficulty.

SHRIMUMTAZ ANSARI : Mr. Speaker,
Sir. | would like to know frcmn the hon.

JULY 30, 1993

Oral Answers 32

Minister that he has stated that various
tounst attractions and facilities have been
developed for attracting tourists for abroad.
I would like to know from the hon. Minister
how much this development of facilities and
tourist attractions have taken place in Bihar.

Because in Bihar . there are a number
of places like Lord Budha shrines at Bodh
Gaya, Nalanda University remains in
Nalanda district. Rajgir, Jomri Talaya,
Parasnath etc. So.!would like to know what
works have been taken up by the Ministry of
Tourism for the development of these tourist
centres so that all the attractions can be
made forthe foreigners tocome from abroad.

SHRIMATi SUKHBUNS KAUR: Sir. |
am very glad that the hon. Member is very
interested in the tounsm development of
Bihar. but | wish his Goverrment was as
concerned. Unfortunately. the utilisation of
the funds that are allocated to Bihar are very
smalil and | would ask the Member to please
tell his Government to utilise the funds that
we are giving. In fact. for the Buddhist
shrines which he has mentioned. there was
a loan agreement signed by the Overseas
Economic Corporation Fund of Japan. But,
I am sory to say even for that, out of Rs. 200
crores, oniy Rs. 22 crores had been utilised.
We, inthe Department of Tourism. are doing
everything for Bihar. We sanction whatever
proposals are brough from Bihar, but unfor-
tunately. they are not making serious efforts
to utilise the funds.

Exports and impeorts

‘86. SHRI RAJNATH SONKAR
SHASTRI:
SHRI BHAGWAN SHANKAR
RAWAT:

Will the Minister of COMMERCE be
peased to state:

(a) the country's share in the total world
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exports atpresent;

(b) the details of total imports and exports
made during the last six months in terms of
rupee anddollarindicatingthe percentage growth
inexpcrts andimports, month-wise;

(c) the details of major items which regis-
tered anincrease inexports andimports during
the above period, month—wise;

(d) whetherthe Government propose to
take any concreate steps to achieve the export
targetfixed during the Eighth Five YearPlan;
and

(e)if so, the details thereof andthe achieve-
mentsmadesofar?

[ Translation)

THEMINISTEROF STATEINTHE MIN-
ISTRY OF CIVIL SUPPLIES. CONSUMER
AFFAIRS AND PUBLICDISTRIBUTION AND
MINISTEROF STATEINTHEMINISTRY OF
COMMERCE (SHRIKAMALLUDDIN AHMED)
:(a) to(e): A Statementislaid onthe table of the
House.

STATEMENT

(a) India’'s shareinworld exportin January-
June 1992 works out at 530.percent.

Source: Monthly Bulletin of Statistics, Sta-
tistical Division, UN, December 1992

(b) Details of imports and exports. etc.
duringeach ofthemonth of December 92tomay
93 are giveninstatements | & I respectively.
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(c) Major commodities/grours which
regssteredincrease in exports duringmonths
od Dec’92to April'93the latest month forwhich
suchdate are available, are Gems & Jewellery.
Readymade garments (cotton,) Maufacture of
metals, Marine products, Leather & Leather
manufacture and Oil meals, Imports of major
commodities/groups which increased during
these menths are Petroleum crude & Products,
pearls, precious and semi-precious stones
machinery excluding electrical and machine
tools and transport equipment’s.

(d)and(e). Inordertoincrease exports, the
Government have taken major steps for
liberalisation of trade which includes provision
of exports liked imports, reaction of import
licebnsing, removal of procedural irritants
through simplification of Policy and procedures
andpruning of negative list of exports. In 1993-
94 Budget. the system of market determined
exchanges rate has been introduced and cus-
toms and excise duties on many raw matenals
andcapitalgoods has beenreduced. Theinter-
estrate on rupee exportcredithasbeen reduced
andtheinteresttaxinthe case of export credit
from Banks has beenwaived. Banks have been
askedtoensruethataleast 10% of theirtotal
advances are made available to the Export
Sector. Besides, 34 commodities have been
identified as “Extreme focus” sector fora spe-
cial exportthrustabroad. Sate Governments are
beinginvolvedin export oromotion efforts.

Asaresult, Exports have started showing-
signs of revival, After registering a growth of
3.61%in UStermsin 1992-93 (April-March),
exportgrowthincreasedto28.9% in April93and
furtherto 29.6% in April-May 93, overthe corre-
sponding periods of provisos year.
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SHRIRAJNATH SONKAR SHASTRI: In
his reply the hon. Minister has stated that our
country’s share is 0.53 percentin total world
export ltisless than half percent. Iwouldlike to
know the position of our country among exporter
countriestoday andfive yearsbancl. Have the
exportfromourcountryincreasedordecreased?

Along with that the statistics in reply are
givenintheterms of dollarandrupees, boothare
depreciatingcurrency. So, willthe hon. Minister
provide the statistics of exportinterms of inter-
national currency SEK.

SHRIKAMALUDDIN AHMED: The hon.
Minister had askedforinformation forthe last 6
months. Completefigires have been presented
inthisregard. lfthe hon. Memberwantsto know
interms of intemational currency, it willbe made
available.

SHRIRAJNATH SONKAR SHASTRI: Mr.
Speaker. Sir, during 1992-93 the new import
policy was announcedfornextfive years. Under
this policy announcement was madeto years.
supply raw material on approximately interna-
tional prices, provide new equipment’s, and
rebate in excise duty. Announcement was also
made to amendthe ‘ Export promotion capital
goods scheme and ‘Duty Draw Bank Scheme.
Have you reviewedthe situation? House steps
been taken by the Governmentto control the
adverse impactof this policy on smallindustries
' andartisans. Statistics show that gem-orna-
ments, readymade garments, metallic goods,
leather andleather goods are muchin demand.
These things are manufacturedincottageindus-
tries. These goods are made by people livingin
towns and villages but its maximum profit is
earnedbytradersincities. | would like to know
the plan of the Governments to provide benefit
of exportto these small and poorpeople.

SHRIKAMALUDDIN AHMED: Sofaras
appraicalis concerned | would like to say that his
issue was raisedinthe meeting of Trade Board.
There is close coordination with Export
Pormotion Council. With regards to the steps
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taken by the Government and amendments
madeinthe policy, lwouldliketo say thatexport
fromourcountryisincreasingand | hope thatit
willkeep onincreasingin furture also.

Inrespect of smallindustries and artisans,
! would like to say that in export there is no
dicrimination. They have equal rightto export
but due tofinancial constants they are forcedto
approachbigexporters. You have said some-
thing about exploitation. It varies from productto
product. There are suggestions forimprove-
ment in it. The Governgent is seized of the
matterandistakingstepsinthis regard, butifthe
hon. Member wants to suggest some more
measures | would welcome them.

WRITTENANSWERS TOQUESTIONS
Merger of Vayudoot with Indian Airlines

*87. SHRI SHRAVAN KUMAR
PATEL:
SHRICHANDRAJEET YADAV:

Wilithe Minister of CIVIL AVAITION AND
TOURISM be pleasedtostate:

(a) whetherthe Government have finally
decidedto merge the Vayudoot with the Indian
Airlines and constituted a common Board of
Directors forthe two;

(b) itso, the details thereof andthe reasons
therefor;

(c)theaccumulatedlossesincurredby the
Vayudootandits assets and liabilties;

(d)the contemplated reorganisedstructure
ofthe Indian Airlines following the merger;

(e)the status and pay of the employees of
the Vayudootin the reorgansed Indian Airlines;
and ‘

(f) the measures since taken or proposed





